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Discrepancy in demarcation of Assembly Constituencies in Manipur

*135. SHRI BISWAJIT DAIMARY: Will the Minister of LAW AND JUSTICE
be pleased to state:

(@) the basis of fixing the size and area of Assembly Constituencies in Manipur
where there is a huge difference between the valley and hill constituencies in terms
of size and population and the constituencies of valley arcas have less population
and size in comparison to hill arcas thereby skewing the ratio in favour of the valley
arcas; and

(b) whether there is any proposal for redefining the Assembly Constituencies to
correct this discrepancy?

THE MINISTER OF LAW AND JUSTICE (SHRI RAVI SHANKAR PRASAD):
(@) The Election Commission has informed that under the provisions made in the
Delimitation Act, 2002, the Delimitation Commission had carved out the boundaries
of Parliamentary Constituencies/Assembly Constituencies in the States/Union territories
(except Assam, Arunachal Pradesh, Manipur, Nagaland and Jammu and Kashmir) on
the basis of census figures, 2001, as ascertained from the Registrar General of India.
The delimitation exercise in respect of the State of Manipur has been deferred by
President of India vide order dated 8th February, 2008 under sub-section (1) of section
10A of the Delimitation Act, 2002 on the recommendations of the State Government
of Manipur.

(b) No such proposal is under consideration of the Government at present.

WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Websites/Portals managed and monitored by the Ministry

1281. DR. VINAY P. SAHASRABUDDHE: Will the Minister of AGRICULTURE
AND FARMERS WELFARE be pleased to state:

(a) the number of websites or portals being managed and monitored currently
by the Department of Agriculture and Farmers Welfare, their URL details and the
record of visitors' traffic in general and response mechanism for farmers' complaints
received through these portals since 2014; and

(b) the number of Twitter handles and Facebook pages, if any, being maintained
by the Department and its subsidiarics or undertakings, the performance of these
Twitter and Facebook accounts in general since they were opened along with the

performance monitoring mechanism of these accounts, if any?



